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(b) Co sequent on the 12-month-
. ly ver g of the Consumer Pric 

nd r aching 344 points at th end 
tof 0 to er, 1979; the question of pay-
ment 0 a further instalment of 
de mess allowance to the Central 
Gov rnment employees with effect 
'from 1-11-79 is already under the 
con . deration of Government. 

(c) As the payment of the instal-
'ment involved ~p nding of a signifi-
cant order the pr vious Government 
'had left the question to be decided 
'by the new Government. The pre'-

ent Government has, on its assump-
"tion of office taken up the question 
·or conside ation. 

pi m tation of Agreements in 
Public Sector 

*92. SHRI KRISHNA CHANDRA 
HALDER: Will the Minister of 
FINANANC be pleased to state how 
many agreements in the Public S ctor 
were delayed implementation during 
1977-78 and 1976-79 dUe to int derence 

th Bur au of Pu blie Eht-?rprice 
1ind th . p dod of delay in each case? 

E MINISTER OF FINANCE 
AND INDUSTRY (SHRI R. VEN-
KATARAMAN): P suma ly th 

n'ble Member is referring to the 
wa e agreements in th~ Public En-
terp is s. The management of 
Pu lic Enterprises n gotiate such ag-

nt Haterall with their 
In accordance with the de-

cis'on of th Gov rnment taken in 
, 1971. th gre ments a e re-

Q • d 0 b approved by Govern-
ment, i.e. th administrative Minis-
t nd th ur au of Public Enter-

in the Ministr of Finance. 
ag agreements are conclud-

a cordance with the policy 
laid down b Govern-

ther t 

in this regard. In a f w cases w'here 
the agreements d parted from those 
parameters, r quiring approval of 
the Cabinet, the Public Enterpris 
re-negotiated the agreements, which 
took some time. No agr ement was 
delayed by the Bureau of Publ"c 
Enterprises. 

Alleged IDterterence of B.P.E. in 
Public Sector Unde kings 

*93. SHRI SOMNATH CHATTER-
JEE: Will the Minister of FINANCE 
be pleased ,to state: 

(a) whether the management in 
the PublIc Sector Undertakings have 
protested against the interference 
of Bureau of Public Enterprises on 
the ground that the B.P.E. is stand-
ing in the way of developing cordial 
l ' lat· ons with labour; and 

(b) if so, what steps GovernlTlent 
propose to take in this regard? 

THE MINISTER 
AND INDUSTRY 
KATARAMAN): 

OF FINANCE 
(SHRI R. VEN-

(a) No, Sir. 

(b) Does not arise. 

*94. SHRI R. P. YADAV': Will the 
Minister of COMMERCE AND CIVIL 
SUPPLIES be pI ased to state: 

(a) whether Government are in 
know of the fact that cugar and 
kerosene oil are not available easily 
to the consumers in th country-side 
and if .at all they are availa Ie, they 
ar available in . black-market; and 

(b) what effectiv~ step are taken 
by Government in this regard? 

THE MINISTER OF COl\WERC 
AND STEEL MINES AND CIVIL SUP-
PLIES (8 RI PRANAB MUKH-
JEE): (a) an (b). As regard 
ugar th dual price m h ni m was 

r -int oduced f om D ber 17~ 

1979. Anr-angement ·strih -
tion 0 su ar throu h ai 

" 
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at unif rmly fixed r tail price throu-
ghout the country are being made 
by FeI in some States and by the 

tate Governmen in others. There 
hay been some initial problems re-
garcling lifting of allotted sugar 
from factories and its transportation 
by rail. and road. It is expected 
that the position regarding distribu-
tion of sugar through fair price shops 
would improve soon. 

Possible steps are being taken by 
he Government to improve ,the 

availability of kerosene oil and re-
move the constraints that are now 
standing in the way of its p oper 
distr'butiron. A statement in thils con-
nection was made in Lok Sabha on 
January 25th. 1980 by the Union 
Minister of Works, Housing and 
PetJ"oleum and Chemicals. 
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